FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

VILSONS ROOFING PRODUCT PVT. LTD. OPERATING IN ASBESTOS CEMENT
SHEET AT BILASPUR (CG) AND KOLHAPUR (MH)

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S.N. RELEVANT PARTICULARS

1. | Name of the corporate debtor along | Vilsons Roofing Product Private Limited
with PAN & CIN/ LLP No.

2. | Date of incorporation of corporate | 23-08-2004
debtor -

3. | Authority under which  corporate | ROC, Pune
debtor is incorporated / registered

4. | Corporate identity number / limited | U26953PN2004PTC019669
liability identification number of
corporate debtor

5. | Address of the registered office Vilsons Tower, 1220/47, E Ward, Opp.

Popatrao Jagdale Hall, Rajarampuri, 1%
Lane, Kolhapur — 416008, Maharashtra

6. | URL of website https://vilsonsroofingproduct.com/

7. | Details of place where majority of | Plot No.: 23,24,25 & 26
fixed assets are located Silpahari Industrial Area, Tehsil — Bilha,

Dist. — Bilaspur, Chhattisgarh

Plot No.: C-2/1, C-2 & C-2(Part)

Kagal-Hatkanangale Five Star Industrial

Area, Vill. — Pattankodoli, Tehsil -

Hatkanangale, Dist. -  Kolhapur,
L Mabharashtra

8. | Further details including last | Refer the detailed Invitation for Expression
available financial statements (with | of Interest available at following weblink:
schedules) of two years, lists of | https://vilsonsroofingproduct.com/
_creditors are available at URL:

9. | Eligibility for resolution applicants | Refer the detailed Invitation for Expression
under section 25(2)(h) of the Code is | of Interest available at following weblink:
available at URL: https://vilsonsroofingproduct.com/

10. | Insolvency commencement date 27-10-2023

11. | Last date for receipt of expression of | 26-07-2024
interest

12. | Date of issue of provisional list of | 05-08-2024
prospective resolution applicants

13. | Last date for submission of objections | 10-08-2024
to provisional list 3

14. | Date of issue of final list of | 20-08-2024
prospective resolution applicants




RELEVANT PARTICULARS

.| Date  of

issue  of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

25-08-2024

Last date for submission of resolution
plans

24-09-2024

17.

Estimated date for submission of CoC
approved resolution plan to the
Adjudicating Authority for approval

24-10-2024

18.

Manner of obtaining request for
resolution plan, evaluation matrix,
information memorandum and further
information

Submission of Expression of Interest along
with relevant undertakings and annexures
as specified in the Detailed Invitation for
Expression of Interest at:
cirp.vilsons@gmail.com

19.

Manner of submitting resolution
plans to the resolution professional

Manner shall be laid down in the Request
for Resolution Plan (RFRP) to be issued to
eligible prospective resolution applicants.

20.

Name and registration number of the
resolution professional

Ms. Vandana Garg
Regn. No.:
P00025/2016-
17/10058

IBBI/IPA-001/IP-

21.

Name, Address and e-email of the
resolution professional, as registered
with the Board

Ms. Vandana Garg
Vskgarg0899@gmail.com

Unit 307, 3rd Floor, Exgellencia Lodha
Supremus 2, Wagle Estate, Panchpakhadi,
Thane, Maharashtra - 400604

.| Address and email to be used for

correspondence with the resolution
professional

Ms. Vandana Garg
cirp.vilsons@gmail.com

Unit 307, 3rd Floor, Exgellencia Lodha
Supremus 2, Wagle Estate, Panchpakhadi,
Thane, Maharashtra — 400604

23.

Process email id to submit Expression
of Interest

cirp.vilsons@gmail.com

IBBI/IPA-001/
1P

-P0002S
12016-17/10058

Vandana Garg

Resolution Professional of Vilsons Roofing Product Private Limited

IBBI/IPA-001/1P-P00025/2016-17/10058

Unit 307, 3rd Floor, Exgellencia Lodha Supremus 2,
Wagle Estate, Panchpakhadi, Thane, Maharashtra - 400604

11" July, 2024 at Mumbai
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R fution Prof I Vit Roofing Product Privats Limited
1881/ 1PA-001 /P PO0025/2016-17 /10058
Unit 307, 3ed Floor., Exgeliencia Lodha Supremus 2.
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